cial cases di

d during the month of August-2024

Court District Court Room Date ofPetitioner Name VSAdvocate Advocate Date of Decision Days for disposal Whether Pre-Nature of DisposalDate umber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) executi
Number Mediation took decree execution
Place of decree
from date
H. SANJEEV KUMAR AGGARWAL,| 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-268/2023 [14.02.2023 [[CICI BANK VS. RAMNIK|SH. NEERAJ[9534536972 [01.08.2024 IContested Suit for
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi D& [Recovery
ICOURT)-01 ISH. PRAVEENJ8570526341
INIGAM
301, Extension Block, Tis HazariExecution Petition [EX COMM-576/2023 24.11.2023 [HETVI SILK MILLS PVT/SH. KARAN[7350526374 [02.08.2024 254 No IContested [Execution
ICourts, Delhi [LTD. VS. BAIJNATH & Co. |[SUNEJA  AND& [Petition
ISH. ABHISHEK|8750536971
IGUPTA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2090/2022 02.09.2022 IAXIS BANK VS. SU TARAMS. ANJALI9711319726 &02.08.2024 706 [Yes IContested ISuit foy
ICourts, Delhi [HARDWARE SOLUTIONSBEHAL & RAJ9999631964 Recovery
[LTD. 'ARDHAN
[UPADHAYAY
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1553/2023 05.12.2023 [DARSHAN KUMAR[SH. RAJEEV|9811164491 &05.08.2024 246 No IContested Suit for
ICourts, Delhi JARORA VS. KUMARSONSMEHRA &19891152939 [Recovery
IAUTO PVT. LTD. [MAYUR
'ASHISHTHA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-387/2020 22.02.2019 [RANJIT SINGH VS. GURUSH.  GAURAV|9899377311 &09.08.2024 1995 [Yes IContested ISuit for
ICourts, Delhi INANAK ROADWAYS IKAPOOR &9811071022 [Recovery
ISACHIN
IAGGARWAL
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-419/2023 06.03.2023 [[CICI BANK VS. BABALSH. DIWANSHU9818280772 [12.08.2024 527 [Yes IContested ISuit for
ICourts, Delhi [FASHION & SH. YSHU&& [Recovery
IRASTOGI 8882149812
o1, Extension Block, Tis HazariSuit for Recovery ICS COMM-226/2023 06.02.2023 IM/s. RRM TRADINGSH. MUNISHI9811427955 &<20.08.2024 561 [Yes IContested Suit foy
ICourts, Delhi ICOMPANY VS. M/s. KREVOHRA & MSJ9811317311 [Recovery
[LTD. J[USHA KIRAN
01, Extension Block, Tis HazariSuit for Recovery ICS COMM-1845/2022 21.07.2022 [PUNJAB NATIONALSH. SUDHIR[9654788585 [24.08.2024 765 Yes IContested ISuit for
ICourts, Delhi [BANK VS. M/s. HYDROKUMAR SINGH[& [Recovery
IFAB TECHNOMECH[& SH /9810528596
[[NDIA PVT. LTD. IDHARAMJIT
2 SH. RAJESH KUMAR GOEL,CENTRAL 06 ICS (COMM) 294/2021 13.09.2021 MM BAGS VS PRINASIR AZIZ 9654426442 [21.08.2024 1074 INIL IContested INIL INIL [Recovery
IDISTRICT JUDGE (COMMERCIAL| IAPPARELS
ICOURT)-02
06 ICS (COMM) 913/2023 05.06.2018 SNB SALES UDYOG VSDINESH 9999591188 [29.08.2024 13369 INIL IContested INIL INIL [Recovery
[DURGA INDUSTRIES IAGGARWAL
1306 ICONTEMPT PETITION [20/2023 18.11.2023 [BIJENDRI DEVI VSINAVED AZAM (9873000154 [30.08.2024 282 INIL IContested INIL INIL ICON
[INDUS TOWERS LTD
SH. ILLA RAWAT, DISTRICIICENTRAL Bo3, Extension Block, Tis HazarjSuit for Recovery ICS COMM 937/23 08.06.2023 [OMESH TYAGI V/S MCD |ANANT KUMAR|8860939496 [01.08.2024 120 Yes [DECREE Suit Torl
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi [Recovery
3, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 2081/2022 01.09.2022 [SUPRAJIT ENGINEERINGSANJAY 18130655833 [03.08.2024 707 [Yes IDECREE ISuit foy
ICourts, Delhi [LTD Vv/s SHIVAMIMEHROTRA [Recovery
[PANDEY
1303, Extension Block, Tis HazariSuit for Recovery ICS DJ 6362/18 06.010.2018 [PANCHSHEEL FASTNERSSHWETA GARG 08182274143 [07.08.2024 2165 [Yes IDISMISSED
ICourts, Delhi /S KANWARJIT SINGH




Court

District

Court Room

1303, Extension Block, Tis Hazari
ICourts, Delhi

ISuit for Recovery

ICS COMM 1005/2023

Date
Registration

[11.07.2023

ofPetitioner Name VSAdvocate

Respondent Name

IRAJESH KUMAR GUPTA

Advocate
Mobile
Number

9911692228

Date of De

06.07.2024

Whether
Institution
Mediation to
Place

(Contested / Settled)

Pre-Nature of DisposalDate

o

umber

tion ofof da

decree

execution

of decree
from date

Act Section

03, Extension Block, Tis HazariSuit for Recovery ICS COMM 1179/2023 24.08.2023 ICHIRAG ALLUDIN V/§|§ATYENDER 9811161525 [17.08.2024 360 IYES IDECREE
ICourts, Delhi MCD IKR SINGH
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 91/2023 13.01.2023 [CICI BANK LTD V/SVIKASH 9212036118 [21.08.2024 I586 [YES IDECREE
ICourts, Delhi [RISHI RAJ ICHOPRA
IMS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/223/2023 06-02-2023 [KAKAR TRADING COJDEEPAK RAO 9899090801 [01-08-2024 539 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI [THROUGH ITS PROP. MS|
ICOURT-04 IMITALI KAKAR Vs CITY|
[MEGA MART AND ORS.
304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1169/2023 19-08-2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 |02-08-2024 1349 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI s MUNICIPALSINGHAL
ICORPORATION OF DELHI]|
JAND ANR
1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/51/2022 03-01-2022 IADITYA KUMAR VSANKUSH 9990332052 [08-08-2024 948 DAYS [YES ICONTESTED [NIL INIL [RECOVERY/|
IDELHI [RAKESH JINDAL
1304 EXTENSION BLOCK THCORECOVERY ICS DJ/490/2020 [24-09-2020 ISH. SANJAY Vs DEEPAKIMADHUKAR (9650939865 [13-08-2024 1419 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI PJAIN AND ORS.
304 EXTENSION BLOCK THQPETITION U/s 34 OFOMP (COMM.)/151/2023  |31-08-2023 IDEEPAK GOYAL Vs M/SSUNIL KUMAR [9811767023 [14-08-2024 1349 DAYS INO ICONTESTED INIL INIL IPETITION
[DELHI JARBITRATION ACT 'ALLABH SAREH (OBJECTION IU/S 34 OR
[EMPORIUM U/S 34 O IARBITRATI
IARBITRATION ION ACT
IACT)
04 EXTENSION BLOCK THCORECOVERY ICS DJ/2070/2018 03-07-2018 MOHAN CLOTHINGNARESH 9810236228 [17-08-2024 2237 DAYS YES ICONTESTED INIL INIL IRECOVERY]|
[DELHI ICOMPANY PVT LTD. VSGUPTA
SAPAN AHLAWAT AND|
IANR.
04 EXTENSION BLOCK THCOPETITION U/sS 34 OFOMP (COMM.)/141/2023 [18-08-2023 ISATHEESH ISAKET GOGIA 9739046560 [22-08-2024 1370 DAYS ICONTESTED INIL INIL IPETITION
IDELHI IARBITRATION ACT [DWARAGANAHALLI RAQ| (OBJECTION IU/S 34 OR
s PNB HOUSING| U/S 34 Of IARBITRATI
[FINANCE LTD. IARBITRATION ION ACT
IACT)
ISH. UMED SINGH GREWAIL|CENTRAL Bos EXTENSION BLOCK THORECOVERY ICS (COMM)/421/2021 l05-02-2021 [UNION BANK OF INDIARAJIV KUMAR [9899395409 [03-08-2024 1275 DAYS IVES ICONTESTED INTL. INTL.
[DISTRICT JUDGE (COMMERCIAL [DELHI s JITENDER SINGH]|
ICOURT)-05 [LAMBA AND ORS
05 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1714/2020 17-11-2020 IBHAS BHUTANI VSABHINAV l011-40582711[20-08-2024 1372 DAYS [YES ICONTESTED INIL INIL
[DELHI MAHESH RANKA ANDBHALLA
IORS
05 EXTENSION BLOCK THCORECOVERY ICS (COMM)/795/2023 12-05-2023 [PUMA SE Vs MOHDJSHASHI P9891584230 [23-08-2024 741 DAYS [YES ICONTESTED NIL INIL
IDELHI [MUSTAFA AND ORS. IOJHA
1305 EXTENSION BLOCK THCORECOVERY ICS (COMM)/945/2022 25-03-2022 [CICI BANK Vs SAMEERIMS. POOJA9718858971 [24-08-2024 1883 DAYS [YES ICONTESTED INIL INIL
[DELHI [SALES ISINGH
305 EXTENSION BLOCK THCQPETITION U/s 34 OFOMP (COMM.)/154/2023 [12-09-2023 DAI SHREE GIRIRAJB.L. 9650939895 [28-08-2024 351 DAYS INO ICONTESTED [NIL INIL
[DELHI [ARBITRATION ACT [ROADWAY PVT LTD VSMADHUKAR
[KOTAK MAHINDRA BANK|

[LTD.
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1305 EXTENSION IPETITION U/s 34 IOMP (COMM.)/155/2023  [13-09-2023 JAI SHREE  GIRIRAJB.L. 9650939895 [28-08-2024 350 DAYS ICONTESTED
[DELHI [ARBITRATION ACT [ROADWAYS PVT LTD VS§MADHUKAR

[KOTAK MAHINDRA BANK|

[LTD.
05 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1909/2022 |30-07-2022 'ARUN MOOLCHANDANIAMIT BHATIA [9811191766 [29-08-2024 [761 DAYS [YES ICONTESTED INIL INIL
IDELHI s SHASHI DEWAN
;305 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1212/2023 01-09-2023 IM/S BASHESHAR LALSANJEEV 9711142200 [30-08-2024 1369 DAYS [YES ICONTESTED INIL INIL
IDELHI IAMIT KUMAR Vs SHJCHOPRA

[PANKAJ KUMAR JAIN
B0o5 EXTENSION BLOCK THQPETITION U/s 34 OFOMP (COMM.)/133/2023 [31-07-2023 SITE ANALYSEURS VYDEEPAK 9582948804 |31-08-2024 1397 DAYS INO ICONTESTED INIL INIL
[DELHI [ARBITRATION ACT [HDFC BANK LTD. IGROVER
05 EXTENSION BLOCK THCPETITION U/sS 34 OFOMP (COMM.)/7/2024 18-01-2024 [MOHD. HASSINUDIN VS§AMIT SINHA [|9811560077 [31-08-2024 226 DAYS INO ICONTESTED INIL INIL
[DELHI [ARBITRATION ACT IMATSYA FINCAP PVT]

[LTD.

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL 2500 ICS DJ 5722/2018 03-08-2018 INAVEEN KR. GARG VSJSH. BRIJESH|9810410176 [02.08.2024 2191 DAYS No IContested INA INA IRECOVERY/|
06 TIS HAZRI COURT CENTRAL IM/S. MONSTER GLOBALIKASHYAP |IOF MONEY
[DELHI [PVT. LTD. & ANR.

k10 [ARB.COM [20/2019 05.03.2019 MAHANAGAR ISH. CHANDAN|9810312011 [06.08.2024 1981 DAYS INA IContested INA INA IU/S 34 OR
[TELEPHONE NIGAM LTD/KUMAR IARBITRATI
S. M/S. RUKMA DECOR| ION ACT
& CONSTRUCTION CO.
k1o ICS (COMM) [2635/2022 05.12.2022 [AR. PAPERS COMPANY[SH. G.S{9717211123  [13.08.2024 617 DAYS [YES IContested INA INA IRECOVERY/|
S. M/S. OLYMPIC CARDSGANGWAR F MONEY
[LTD.
k1o ICS (COMM) [2601/2019 01.11.2019 [RAJEEV ~ JINDAL  VSJSH. SHARVAN[7703894232 [13.08.2024 1747 DAYS IYES IContested INA INA IRECOVERY/|
[SURESH TALWAR IDEV F MONEY
k1o IOMP (COMM) [123/2020 21.12.2020 SHORAB KOCHER _ VSJSH. S.BJ9313780408 [14.08.2024 1332 DAYS INA IContested INA INA [U/S 34 OY
[KOTAK MAHINDRAPANDEY IARBITRATI
[PRIME LTD. N ACT
k1o IOMP (COMM) k2/2023 20.03.2023 [RAMAN KHURANA VSJSH. NIKHILj9711908810 [17.08.2024 I516 DAYS INA IContested INA INA IU/S 34 OH
AHINDRA ANDICHHOKER IARBITRATT
AHINDRA FINANCH N ACT
ISERVICES LTD.
uio ICS (COMM) 2578/2022 20.11.2022 [DAVINDER ANAND VS| SH. NEERAJ|9810114281 [21.08.2024 631 DAYS [YES IContested INA INA IRECOVERY/|
SAURAV MITTAL & ANR. [TYAGI IOF MONEY
k1o ICS (COMM) [2419/2021 23.07.2021 [DUGAR MARKETING PVT/SH. RAJIV|9811164491 [23.08.2024 1127 DAYS [YES IContested INA INA IRECOVERY/|
[LTD. VS. ROOTSMEHRA IOF MONEY
ICOOLING SYSTEM & ORS.

7 [SH. MUKESH KUMAR GUPTAJCENTRAL o2 les(comm) l199/2023 21.03.2023 [KIRAN ROADWAYS PVTJVARUN GUPTA 9810476767 [14.08.2024 512 INO ICONTESTED INA INA RECOVERY]
[DISTRICT JUDGE, COMMERCIAL [LTD. Vs MAXMECH|
ICOURT-07 [EQUIPMENT PVT. LTD.

302 lcs(comm) 829/2021 08.03.2021 [CICI BANK LTD. VSDIWANSHU 9810080772 |24.08.2024 1265 INO ICONTESTED INA INA IRECOVERY/|
[FARID HUSSAIN]|
IKURESHI
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[SH.
HUDGE, COMMERCIAL COURT-08

AMIT KUMAR, DISTRICTCentral

[308EXTENSION BLOCK THC

IRECOVERY

ICS (COMM)-622/23

[12.04.2023

[REPAIR FACTORY INDIA|
[PVT LTD

[AKBAR MOLA VS PANEISUDESH

IKUMAR

INA

03.08.2024

l479 DAYS

INO

ICONTESTED

INIL

INIL

IRECOVERY|

08EXTENSION BLOCK THC

IRECOVERY

ICS(CoMM)-1217/23

04.09.2023

SHOBIT  BANSAL
IMUNICIPAL
ICORPORATION OF DELH]

VSSATYENDRA

IKUMAR SINGH

INA

09.08.2024

540 DAYS

[NO

ICONTESTED

INIL

INIL

IRECOVERY|

[308EXTENSION BLOCK THC

IARBITRATION
ICONCILIATION ACT

OMP (COMM)/17/24

06.03.2024

SANTOSH KUMAR V§
[TATA MOTOR FINANACE
SOLUTIONS LTD AND
IANR

IN.A.

INA

[12.08.2024

159 DAYS

INO

ICONTESTED

INIL

INIL

IARBITRATI
ION  AND|
ICONILIATI
ION ACT

[308EXTENSION BLOCK THC

IRECOVERY

ICS (COMM)-540/23

28.03.2023

[TOP MOTOCOMPONENT:
IPVT LTD VS SANJA
IMOHAPATRA

ISAHIL
ISHARMA

INA

13.08.2024

504 DAYS

INO

ICONTESTED

INIL

INIL

IRECOVERY|

[308EXTENSION BLOCK THC

IRECOVERY

ICS (COMM)-634/23

[17.04.2023

AMBA BI WHEELER
[PRIVATE LTD VS SANJA
IMOHAPATRA

ISAHIL
ISHARMA

INA

13.08.2024

1484 DAYS

INO

ICONTESTED

INIL

INIL

IRECOVERY|

I308EXTENSION BLOCK THC

IRECOVERY

CS (COMM)-539/23

28.03.2024

[UMESH TYAGI VS MCD &
IANR

IAKHIL RANA

16.08.2024

507 DAYS

INO

ICONTESTED

INIL

INIL

IRECOVERY|

[308EXTENSION BLOCK THC

IRECOVERY

ICS (COMM)-303/23

20.02.2023

IKALASH EXPORT V§
ISOPAN INTERNATIONAL

ADITYA JAIN

INA

20.08.2024

519 DAYS

INO

ICONTESTED

INIL

INIL

IRECOVERY|

HUDGE, COMMERCIAL COURT-09

SH. DEEPAK GARG, DISTRICT/Central

09 THIRD FLOOR EXTENTIO!
IBLOCK

ICsS

ICS/COMM./1006/2023

[11-07-2023

[RAJESH KUMAR GUPTA]
[PROPRIETOR OF M/:
[BALAJI AND ASSOCIATES
S MUNICIPAL
ICORPORATION OF DELHI|

IMOHIT
ISINGHAL

9911692228

09-08-2024

395

ICONTESTED

09 THIRD FLOOR EXTENTIO!
IBLOCK

ICS

°S/COMM./169/2021

[15-01-2021

1/s BHARATI BHAWA
/S M/s JBC PUBLISHERY
IJAND DISTRIBUTORS

[NIKHIL
('RIPATHI

9899836932

01-08-2024

1204

ICONTESTED

IBLOCK

1309 THIRD FLOOR EXTENTION|CS

°S/COMM./1128/2021

30-03-2021

SHAILJA PAPERY
M/s  AAA

IM/s
[LTD. VS
IAGENCIES

(ATUL RATHI

9810540219

16-08-2024

1235

ICONTESTED

o

WUDGE, COMMERCIAL COURT

SH. AJAY PANDEY, DISTRICT/Central

o7

Civil

ICS (COMM)/994/2023

07/07/23

IASHA RANI Vs
CHOLAMANDALAM  MS|
IGIC LTD

IAmit Malhan

IN.A.

7/08/24

#NAME?

Contested

o7/08/24

307

Civil

ICS (COMM)/330/2024

04/03/24

ISTATE BANK OF INDIA V:
IRENDRA KUMAR

ISuchita Dixit

18896932838

9/08/24

#NAME?

[Yes

Contested

9/08/24

o7

Civil

ICS (COMM)/192/2019

13/02/19

IM/S R.K. GOEL ABHEY]|
IKUMAR JAIN Vs SOUTH]
IDELHI MUNICIPAL

[Bhupesh Narula

ICORPORATION AND ANR

9810260246

17/08/24

#NAME?

Contested

[17/08/24

=]
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M/S MUBARAK|
. IOVERSEAS PVT LTD VsRajesh
07 Civil ICS (COMM)/612/2022 16/02/22 s, PARMESHWARIN vlé]nchan da 9899850805 [29/08/24 #NAME? Ves Contested 20/08/24
SHARMA
M/S RRM  TRADING
[INTERNATIONAL PVT]
[LTD THROUGH ITS§
1307 ICivil ICS (COMM)/756/2023 06/05/23 [DIRECTOR Vs M/SMunish Vohra 9811427955 [09/08/24 #NAME? [Yes ISine-Die l09/08/24
[INTERNATIONAL PRINT]
10 PACK LTD THROUGH|
[[TS DIRECTORS
307 ICivil ICS (COMM)/664/2022 9/02/22 EI}S’IIAIEANK Vs VINODRajeevSagar 9810021846 [16/08/24 #NAME? [Yes [Decree (Ex-Parte) 16/08/24 |o
1307 ICivil ICS (COMM)/4418/2021 29/10/21 E:(;I RETAIL LIMITED V: SP;[?;?]M Ki [N.A. 27/08/24 #NAME? IYes [Decree (Ex-Parte) I27/08/24
[Punjab National Bank V: Anshuman
1307 ICivil ICS (COMM)/215/2024 07/02/24 Aman Bhadoria Prop Ofsrivastava 19990042642 [29/08/24 #NAME? [Yes [Decree (Ex-Parte) I29/08/24
IM/s Fitlash Incorporation
[FIITJEE LTD Vs
307 ICivil JOMP (COMM.)/162/2023 [09/10/23 ISIDDHARTH SHARMAMukesh Goyal 9810910312 [03/08/24 #NAME? [Yes [Dismissed lo3/08/24 |o
IAND ANR
07 ICivil %l\g)i/IM-)/506/2024 a 28/05/24 EI?SI(\:I KII;I;‘}IIXE GAJITI‘I? Vs IANISH BHOLA [9811452022 [07/08/24 #NAME? [Yes Withdraw 7/08/24
[Tata  Motors Finance|
. JOMP (I P IMAYANK o .
1307 ICivil COMM.)/520/2024 29/05/24 é,lgr;;ted Vs Arun K“marMAHAJAN 9873347330 [08/08/24 #NAME? [Yes ithdraw l08/08/24
[Tata  Motors Finance|
. MP I L IMAYANK .
1307 ICivil COMM.)/521/2024 ( 29/05/24 ;;rg;ted Vs Imran IsrarMAHAJAN 9873347330 [08/08/24 #NAME? [Yes ithdraw l08/08/24
307 ICivil Ocl\gl;/IM 1/349/2024 a 22/04/24 gﬁ#ogﬁP&EAﬁ‘Al{‘TD VSANISH BHOLA [9811452022 [14/08/24 #NAME? [Yes Withdraw ll4/08/24 o
1307 ICivil 0C%§’IMJ/359/2024 a 24/04/24 IA{[]?"IF‘:FIV?CI)&II;I[I)(SAI{;II‘]]? VSANISH BHOLA 9811452022 [14/08/24 #NAME? [Yes ithdraw 14/08/24
1307 ICivil OC%;IM )/360/2024 a 24/04/24 ?I]I)\TZ%BANK LTD. Vs ERAANISH BHOLA 9811452022 [14/08/24 #NAME? [Yes ithdraw 14/08/24
lomp a [HDFC BANK LTD. V:
307 ICivil COMM.)/367/202 25/04/24 SWEET AND CUTEANISH BHOLA [9811452022 [14/08/24 #NAME? [Yes ithdraw 14/08/24 |o
-)/367/2024 RETAIL PVT LTD
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lomp a [TATA CAPITAL LTD. Vg
307 ICivil COMM.)/404/202 29/04/24 Pagga Construction PrivateANISH BHOLA [9811452022 [14/08/24 #NAME? [Yes ithdraw 14/08/24 o
)/404/2024 [Limited
MP a [DCB BANK LTD. Vg
1307 ICivil COMM.)/332/202 19/04/24 IALISHER S/0ANISH BHOLA (9811452022 [23/08/24 #NAME? [Yes ithdraw I23/08/24
)/332/2024 ABDULSATTAR
[TATA CAPITAL
oo MP I [FINANCIAL SERVICES PR
1307 ICivil COMM.)/664/2023 26/09/23 D Vs DEEPANISH BHOLA [9811452022 [27/08/24 #NAME? [Yes IDismissed 27/08/24
[ENTERPRISES
. JOMP (I [TATA MOTORS FINANCEMayank 5
307 ICivil COMM.)/201/2024 16/03/24 ILTD. Vs TEJPAL ROSHAN [Mahajan 9873347330 |27/08/24 #NAME? [Yes ithdraw l27/08/24 |o
- IOMP (I [TATA MOTORS FINANCEMayank o s
307 Civil COMM.)/202/2024 16/03/24 ILTD. Vs AAYSA SABIR Mahajan 9873347330 [27/08/24 #NAME? Yes ithdraw l27/08/24
o7 ICivil %l\g)l;/{M )/564/2024 a 01/07/24 &A(’)FI?D gﬁgIIBAL LTD V: lAnish Bhola 0811452022 [29/08/24 #NAME? Yes ithdraw 29/08/24
- JOMP (I [TATA CAPITAL LTD Vs, . .
307 ICivil COMM.)/565/2024 o1/07/24 lJASWINDER SINGH IAnish Bhola 9811452022 |29/08/24 #NAME? [Yes ithdraw l29/08/24 |o
. JOMP (I [DCB BANK LTD. Vs RAJ| .
07 ICivil COMM.)/294/2024 08/04/24 IKUMAR IANISH BHOLA [9811452022 [30/08/24 #NAME? [Yes Withdraw 0/08/24
M/s Haryana Paper
. [Execution IConverting Industries VsLokesh Ki 3
07 ICivil Comm.)/287/2024 23/07/24 M/s Aravali Printers AndAggarwal 9811218876 |27/08/24 #NAME? Yes Withdraw 127/08/24
[Publishers Pvt Ltd
[Execution [POONAWALLA FINCORP|
307 Civil C;;:lmo)/ /202 I31/01/23 ILIMITED Vs DINESHilip Pandita  [9811057626 [29/08/24 #NAME? Yes [Transfer 20/08/24
)/75/2023 [ENTERPRISES
Ajay Pipe Company V:
307 ICivil Misc DJ/75/2024 29/01/24 IApace Builders AndSHWETA GARG (9818274143 [02/08/24 #NAME? [Yes [Dismissed lo2/08/24 o
[Contractors Pvt Ltd
11 ISH. SANJAY SHARMA, DISTRICT|Central ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1000/2020 4029 M/S CENTURY|Pinaki ~ Ranjanj9999053229 [30.08.2024 1482 days - IContested F - [Trade Mar
HUDGE, COMMERCIAL COURT [PLYBOARDS INDIA LTD(Chatterji Act 1999
/s M/S SHREE BALAJI 29,135
[PLY CENTER
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1147/2019 3657 [SHELLY SYAL Vs SAHIBAHEMRAJ 9811981680 [14-08-2024 1861 F IContested F - [Recovery off
ICREATIONS INDIA PVTJSINGH [Money--74
[LTD AND ORS.
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/2039/2022 4798 ICANARA BANK Vs AHADAnuj Aggarwal 9999490798 [30-08-2024 736 S IContested F F [Recovery of|
[KHAN [Money--
IRECOVERY|
,OF, MONE
Y, WITH,IN
ICOURT ROOM 310 IOMP (I) (COMM) MP (COMM.)/50/2024 145479 Ashoka Metal Works And|Pranchal 9818607852 |22-08-2024 la7 F IContested F I |Arbitration
Co Vs CLIX CAPITAlJPanwar(P), &
ISERVICES PVT. LTD. IConciliation
IAct, 1996~
34




Court District Court Room se Typ 0. Date ofPetitioner Name VSAdvocate Advocate Date of De ys for Whether  Pre-Nature of DisposalDate r  Act Section
Registration Respondent Name Mobile Institution (Contested / Settled)

Number Mediation to execution
Place of decree
from date

ICOURT ROOM 310 IOMP (I) (COMM) IOMP (COMM.)/110/2020 |44153 G D ENGNEERING| 9868511187 [24-08-2024 1375 IContested |Arbitration
ORKS AND ORS. Vs M/§| 8
[[INDIA INFOLINHE IConciliation
[FINANCE LTD lAct, 1996-|
134
12 [SH. RAVINDER BEDI, DISTRICT|Central noi ICS COMM 1592/2023 [15.12.2023 BANK OF BARODA V/SCHITRA 9212888057 [07.08.2024 236
PUDGE, COMMERCIAL COURT M/S SHREE RAMMALHOTRA
[HANUMAN JI TRADING
ICO.
lo1 IOMP COMM l11/2024 31.01.2024 ISONU SAWHNEY V/SPRASHANT 9999981708 |07.08.2023 189
IANUKUL VIJ & ORS ISINGH YADAV
ko1 ICS COMM [2661/2021 03.08.2024 [[CICI BANK V/S VIDYAIALOK KUMAR [9911000126 [21.08.2024 1114
[SAGAR JAHA
13 [SH. MK NAGPAL, DISTRICT|Central o2 ICIVIL ICS (COMM)/559/2019 25-04-2019 IASHISH GUPTA Vs M/S RRAMESH 9810159436 [06-08-2024 1930 DAYS INO IDECREED INIL INIL
HUDGE, COMMERCIAL COURT I[KAY EXPORTS (FIVEKUMAR
[VEAR OLD)
ko2 ICIVIL ICS (COMM)/1402/2023 26-10-2023 [KRISHAN KUMAR GUPTASSATYEBDRA KR[9811161525 [23-08-2024 1302 DAYS [YES IDECREED INIL INIL
s MUNICIPALSINGH
ICORPORATION OF DELH]
o2 ICIVIL ICS (COMM)/1403/2023 [26-10-2023 [KRISHAN KUMAR GUPTASSATYEBDRA KR[9811161525 [23-08-2024 1303 DAYS [YES IDECREED INIL INIL
s MUNICIPALSINGH
ICORPORATION OF DELH]
o2 ICIVIL ICS (COMM)/840/2023 [22-05-2023 SANDEEP GOYAL VSRASHMIJAIN [--- 27-08-2024 l463 DAYS = IDECREED [NIL INIL
TIKAS GUPTA
14 [SH. ASHUTOSH KUMAR, DISTRICT|West o1 ICommercial ICiv DJ/1011/2018 05-09-2018 [RESOL  VINYLS ANDMUKESH 9810682372 [09-08-2024 2165 [Yes IDECREE INil INil
PUDGE (COMMERCIAL COURT) [Extn Block ICHLORIDES LTDKUMAR(P),

[PREVIOUSLY KNOWN AS§
IM/S SALASAR IMPEX)
IPRIVATE LTD Vs AJAY|
ICommercial ICS (COMM)/985/2022 [20-12-2022 ICHASER FINANCIALJLALIT KUMAR9310355699 [12-08-2024 601 [Yes IDECREE INil INil
ISERVICES PVT LTD VSGUPTA(P),

RS RITIKA GULATI

ICommercial ICS (COMM)/953/2022 02-12-2022 ICANARA BANK Vs M/SCHITRA 9212888057 [20-08-2024 627 [Yes IDECREE INil INil
[SAT ANN KUTIR IMALHOTRA(P),

ICommercial ICS (COMM)/106/2022 l08-02-2022 [M/S OKAYA POWER PVTJACHIN 9811112729  [29-08-2024 933 [Yes ICONTESTED INil INil
[LTD Vs M/S SHIV OM|MITTAL(P),
[[NDIA AND ANR

5 [MS. HEMANI MALHOTRA [West o9 ICS COMM ICS (COMM)/555/2021 17-11-2021 M/S K HOMESAURABH 9899087861 [12-08-2024 1999 DAYS No IContested INIL INIL
IDISTRICT JUDGE (COMMERCIAL [Extn Block IAPPLIANCES Vs M/SSHARMA

ICOURT)-02 ARVS TRAVEL INDIA|
[PVT LTD

ICS COMM ICS (COMM)/664/2022 18-08-2022 ISARABJEET SINGH VSANKIT KUMAR (9354795562 [29-08-2024 742 DAYS [No IContested INIL INIL
[HARLEEN BUTALIA

ICS COMM ICS (COMM)/324/2023 06-04-2023 IGAURISHANKER [MUKESH 9311682372 [16-08-2024 1498 DAYS No IContested [NIL INIL
IOVERSES PVT LTD VSKUMAR
JINDAL COTEX LTD




Court

District

Court Room

ICS COMM

ICS (COMM)/499/2023

Date
Registration

03-07-2023

ofPetitioner Name
Respondent Name

.S. YARNS PVT. LTD.

VSAdvocate

[SAR GLOBAL PVT. LTD. V§PARVESH
IBANSAL

Advocate

Mobile
Number

8076134354

Date of De

14-08-2024

l408 DAYS

Whether
Institution
Mediation to
Place

(Contested / Settled)

(Contested

Pre-Nature of DisposalDate

Act Section

execution
of decree
from date

16

[SH. DIG VIJAY SINGH, DISTRICT|West
VUDGE (COMMERCIAL COURT)-03

ko3
[Extn Block

[Recovery

IOMP (COMM.)/24/2023

4992

[ENTERPRISES Vs ORIX|
ILEASING AND|
[FINANCIAL SERVICES|
IINDIA LTD.

M/S LALANArun Mehta

9999983875

5510

IDISMISSED

[06-08-2024

518

ICS (COMM)/135/2023

14959

ICANARA
[SANJEEV KUMAR

BANK Vs(Chitra Malhotra

9212888057

{5505

IDECREE

1-08-2024

546

ICS (COMM)/159/2023

lhao71

[KANVAR
[DISTRIBUTION PVT LTI
[THROUGH ITS DIRECTOR)
s J M D SALEY
ICORPORATION

CONCOSNikhil K Dogra

0810966815

45524

IDISMISSED
IMERITS

ON|

[20-08-2024

53

ICS (COMM)/188/2023

4981

[PRIVATE ~LIMITED V§y
[EWORLD BUSINESY
[SOLUTIONS PRIVATH|
ILIMITED

[M/S WALSONS SERVICESPalak Rohmetra

18130058325

45516

IDECREE

12-08-2024

35

ICS (COMM)/508/2023

k5114

[HUFTHROUGH 1Ty
[KARTASH. BHARAT]
[BHUSHAN CHADDHA V§g
IMIS AQUA|

/S B B CHADDHAAnil Kumar

0810537420

15525

IDECREE

[21-08-2024

li11

MP (COMM.)/6/2024

5448

[Benstar Electronics Pvt Ltd

[Rajiv Arora, Sole ProprietorfDeepak ~Kumar
I0f Altius Technologies VgVijay

10311279321

45531

IDISMISSED

[27-08-2024

83

7

[SH. SANJAY JINDAL, DISTRICT|West
PUDGE (COMMERCIAL COURT)

bo2
[Extn Block

(CS (COMM)

MP (COMM.)/21/2022

[25-07-2022

s HDFC BANK

[SANJAY KAMAL KISHORERAJEEV

ARAYAN

0811836813

02-08-2024

[NA

IDISMISSED

INil

INil

ICS (COMM)

ICS (COMM)/380/2021

07-09-2021

IGUPTA Vs SH. DALBI
ISINGH

SH. NAVEEN KUMAE’MAN MOHAN|

ISINGH

9953951910

16-08-2024

[NA

IDISMISSED

(CS (COMM)

ICS (COMM)/475/2021

09-10-2021

/S GSV PRODUCTS V:
IMR. SANJAY TYAGI

IPRAVEEN
IGOSWAMI

9.900E+010

[22-08-2024

[NA

IDISMISSED

(CS (COMM)

ICS (COMM)/56/2023

l13-01-2023

[PRIVATE LIMITED Vs C L
[INTERNATIONAL
[PARTNERSHIP FIRM

[ADINATH FLOUR MILLSSAHIL

IMAHAJAN

10015668564

[22-08-2024

[NA

IDISMISSED

[CS (COMM)

ICS (COMM)/525/2022

I01-07-2022

M/S K. FOODWORKS V¥

[HOSPITALITY PVT LTD

/S. MAGICBOWEIAZHARUDDIN

IMD.

0891244217

28-08-2024

INA

IDISMISSED

IMISC DJ

Misc DJ/532/2022

06-10-2022

[MPEX PVT. LTD. Vs MS|
AMTA PORWAL
[PROPRIETOR OF  S.P|
IENTERPRISES

[M/S NAROMA TEXTILENITESH

IKUMAR

9871525679

[28-08-2024

[NA

IDISMISSED

ICOUNTER CLAIM

ICounter Claim/26/2023

04-05-2023

[HOSPITALITY PVT. LTD,
s M/S K.L. FOODWORKSY|
THROUGH ITY
IPROPRIETOR

M/S MAGICBOWIARTI BHALLA

9350320004

[28-08-2024

[NA

IDISMISSED

(CS (COMM)

ICS (COMM)/131/2023

102-02-2023

[FURNITURE BOX STUDIQ|
[PVT. LTD. Vs PUNJABI
IBAGH CLUB

JABHAY MAN]|
[TTRPATHI

9811329325

|30-08-2024

INA

IDISMISSED




District

Court Room

ICS (COMM)

ICS (COMM)/904/2023

Date
Registration

[13-12-2023

ofPetitioner Name VS
Respondent Name

[ARSO STEELS PVT LTD|
s COMRACK INFONET]
[PVT LTD

Advocate

IMADHAV
IKUMAR

Advocate
Mobile
Number

9560366397

Date of De

0-08-2024

Whether
Institution

Pre-Nature of DisposalDate
(Contested / Settled)

Mediation to

Place

IDECREED

Act Section

execution

of

decree

from date

18

SH. AJAY GUPTA, DISTRICT|West
VUDGE (COMMERCIAL COURT)

1o
[Extn Block

ICS(COMM)

b45/2021

12.11.2021

[M/S SKID INC V/S M/§
SACHDEVA WELDERS

0.08.2024

ICONTESTED

o

[SH. NARESH KUMAR MALHOTRA [West
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

oz
[Extn Block

ICS (COMM)/397/2021

ICS (COMM)/397/2021

[15-09-2021

IM/S DENTSPLY INDIA|
[PVT LTD Vs A DENT AND|
IANR

09-08-2024

(Contested

ICS (COMM)/806/2022

ICS (COMM)/806/2022

I07-10-2022

INSTROL PETR(
ICHEMICALS PVT LTD Vg
ISH RAJEEV

24-08-2024

(Contested

ICS (COMM)/186/2023

ICS (COMM)/186/2023

[23-02-2023

PINTU Vs NEHA BUY
ISERVICES PVT LTD

17-08-2024

ICS (COMM)/752/2023

ICS (COMM)/752/2023

09-10-2023

[HART OM STEEL
TRADERS Vs M/S CUPID!
[TOWNSHIP PRIVATE
ILIMITED

[20-08-2024

[CS (COMM)/866/2023

ICS (COMM)/866/2023

22-11-2023

Jagdish Lal Malik Ve
Mahesh Kumar Gupta

22-08-2024

ICS (COMM)/907/2023

ICS (COMM)/907/2023

13-12-2023

[State Bank Of India V§
[Kappu(LRs)

29-08-2024

ICS (COMM)/35/2024

ICS (COMM)/35/2024

[15-01-2024

Zeta Buildtech Pvt Ltd Vi
/s PathaWay Hij
[Solutions Pvt Ltd

09-08-2024

ICS (COMM)/185/2024

ICS (COMM)/185/2024

[20-02-2024

[Poonam Bhasin Vi
IConcreate Cloud Kitchen|
[Pvt.Ltd.

06-08-2024

20

[SH. ANURAG SAIN, DISTRICTINEW DELHI
HUDGE (COMMERCIAL COURT)-01

21

SH. VIDYA PRAKASH, DISTRICI]
NUDGE (COMMERCIAL COURT)

ICS(COMM)

[282/2020

24.02.2020

STAR PROPWELL PVT)
[LTD. VS. STATE BANK OH
[[NDIA

ISAGAR
ICHAWLA

0810229189

[13.08.2024

1632

[YES

IDISMISSED INil

INil

IRECOVERY/|

[CS(conM)

I558/2022

09.06.2022

ICANARA BANK VS. M/§
[PRAMOD ENTERPRISES

JANKUR
IAGGARWAL

0810744345

130.08.2024

1813

[YES

IDECREED INIL

INIL

IRECOVERY

IARTBN

k500/2018

28.08.2018

[DHARAMVEER VS. TRUE
ZONE BUILDWELL PVT|]
[LTD. AND ANR.

JOHRI MAL

9818895553

21.08.2018

2185

[NO

ISET ASIDE INIL

INTL

U/S 34

5

ICS (COMM.)

[150 / 2021

[27.03.2021

[MPERIAL AUT
[NDUSTRIES LTD. VS
[SKODA AUTO|

OLKSWAGEN INDIA
IPVT. LTD.

ISH. SAAKAAR
ISARDAANA

9899600215

24.08.2024

[1247

[NA

ICONTESTED INA

INA

ISUIT FOR|
IRECOVERY|

IOMP-COMM

8 / 2024

[23.04.2024

IM/S INDIAN AGRQ|
IMARKETING CORP LTD.
S. UNION OF INDIA

IMR. VIJAY|
IKASANA

9873416665

131.08.2024

131

INA

ICONTESTED INA

INA

u/s 34
IARBITRATI
lON &
ICONCILIAT
ION  ACT|




Court District Court Room 0. Date ofPetitioner Name VSAdvocate Advocate Date of De ays for Whether  Pre-Nature of DisposalDate ofNumber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) ofof da; r

Number Mediation to decree execution
Place of decree
from date

IOMP-COMM 9 /2024 23.04.2024 M/S INDIAN AGRO| 9873416665 [31.08.2024 131 ICONTESTED IU/S 34|
MARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA JON &
[CONCILIAT]
ION ACT]
IOMP-COMM 100 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA [U/S 34|
IMARKETING CORP LTD. [KASANA IARBITRATI
S. UNION OF INDIA JON &
ICONCILIAT]
ION ACT|
IOMP-COMM o1 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA lU/S 34|
IMARKETING CORP LTD. [KASANA IARBITRATI
S. UNION OF INDIA N &
|[CONCILIAT]
ION ACT|
IOMP-COMM o2 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA U/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATT
S. UNION OF INDIA JON &
|[CONCILIAT]
ION ACT
IOMP-COMM 03 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED INA INA [U/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA JON &
"ONCILIAT]
ION ACT|
IOMP-COMM [lo4 / 2024 23.04.2024 /S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED INA INA lU/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA |JON &
ICONCILIAT]
ION ACT|
22 [SH. VINEETA GOYAL, DISTRICI] R4 IOBJECTION PETITION U/S 34 OFOMP (COMM.)/60/2020 44062 [HCL TECHNOLOGIES LTDISHAFIR [NOT 15507 1445 INO IPETITION INil INil BJECTIO
WUDGE (COMMERCIAL COURT)-03 JARBITRATION & CONCILIATION]| s SGS TEKNIKSAHMED IAVAILABLE JALLOWED N
IACT IMANUFACTURING  PVT] IPETITION
ILTD U/S 34 O
JARBITRATI
ISUIT FOR TRADEMARKS ICS (COMM.)/59/2018 3437 [TAG HEUER S.A Vs TINYAK G BANSAL 9810017859 45512 2075 INO IDECREED INil INil ISUIT FOR|
[NTERNATIONAL AND [TRADEMA
RS RKS  U/S
134 & 135
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/180/2023 45276 [Union Of India Vs AgrawalASHISH 9313471929 |45513 237 INO PETITION INil INil [OBJECTIO
JARBITRATION & CONCILIATION]| And Co IKUMAR IDISMISSED
IACT ISHARMA IPETITION
IU/S 34 OH
JARBITRATI
JOBJECTION PETITION U/S 34 OFOMP (COMM.)/181/2023 K5276 [Union Of India Vs AgrawalASHISH 0313471929 45513 237 INO PETITION INil INil [OBJECTIO
JARBITRATION & CONCILIATION]| IAnd Co IKUMAR IDISMISSED N
IACT ISHARMA IPETITION
IU/S 34 OH
JARBITRATT
PETITION U/S 9 OHOMP (k5394 [Devyani International LtdSATISH RAI  [8368148214 W5513 119 INO [DISPOSED INil INil PETITION
JARBITRATION & CONCILIATION(COMM.)/154/2024 s Raman Gandotra U/S 9 OR
IACT JARBITRATI
JON
ICONCILIAT]
IPETITION U/S 9 OFOMP (Dl5394 [Devyani International LtdSATISH RAI 8368148214 45513 119 INO IDISPOSED INil INil IPETITION
JARBITRATION & CONCILIATION[COMM.)/155/2024 s Rahul Dev Sharma U/S 9 OR
IACT IARBITRATI
N &
ICONCILIAT]
PETITION U/S 9 OFOMP (Mh5481 inkal Chadha Vs JaspefRajesh INOT L5517 56 INO PETITION [Nl [Nl PETITION
JARBITRATION & CONCILIATION(COMM.)/242/2024 IColin Research [Manchanda IAVAILABLE IALLOWED IU/S 9 OR
JACT JARBITRATI
N &
ICONCILIAT]
IPETITION U/s 9 OFOMP (MKu5499 inkal Chadha Vs JasperRajesh oT 5517 18 NO IPETITION INil INil IPETITION
JARBITRATION & CONCILIATION(COMM.)/257/2024 IColin Research [Manchanda JAVAILABLE IDISMISSED IU/S 9 OH
JACT JARBITRATI
JON &
ICONCILIAT]
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/122/2023 45182 SEHKAR J Vs CLIX|Anil Kumar 9899701777 W5527 545 NO PETITION Nl [N [OBJECTIO
[ARBITRATION & CONCILIATION]| ICAPITAL SERVICES| [ALLOWED N
IACT [PRIVATE LIMITED IPETITION
IU/S 34 OR
JARBITRATI




Court District Court Room se Typ 0. Date ofPetitioner Name VSAdvocate Advocate Date of De ys for Whether  Pre-Nature of DisposalDate ofNumber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) tion ofof da;

Number Mediation to decree execution
Place of decree
from date

IAPPEAL U/S 37 OF ARBITRATIONARB. A. (COMM.)/7/2022 {44628 ICHIRANJI LAL Vs UNIO! 9990203537 45528 900 IPETITION i IAPPEAL
& CONCILIATION ACT F INDIA IKUMAR IDISMISSED IU/S 37 OR
JARBITRATI
JON &
ICONCILIAT]
[EXECUTION PETITION [EX/8/2022 114567 [POOJA FINELEASEARVIND 0818140844 [45528 061 INO [DISMISSED [Nl [Nl [EXECUTIO
[LIMITED Vs SEEMA IKUMAR JADON N
[PETITION
[OBJECTION PETITION U/S 34 OHOMP (COMM.)/76/2019 13575 lcoL. VIMAIJSUPARNA 0873663181 45531 1056 INO PETITION INil INil BJECTIO
JARBITRATION & CONCILIATION]| [KAPOOR(RETD) Vs SATYAISINHA IALLOWED N
[ACT [DEVELOPERS PVT| IPETITION
ILTD(OBJ -34) IU/S 34 ON
JARBITRATI
23 [MS. SAVITA RAO, DISTRICTSOUTH
HUDGE(COMMERCIAL COURT) SANJAY RELAN Vs ISuit fo
12, New Court Block-I ICivil Suit ICS (COMM)/65/2021 02/02/2021 ICOSMETIC KITCHEN PVTMs Kiran Jai 9999939428 [01-08-24 1276 [Yes IDECREED INA INA Recove
[ILTD THROUGH PARTNER| v
ISANJEEVANI
Ji2, New Court Block-1 (Civil Suit CS (COMM)/500/2023  [26/08/2023 gﬁf&%& IND}fzzggsdav Churchika»os1207 f03-08-24 343 Yes IDECREED INA INA sRlL]elctovery for
[PVT. LTD
SATBIR TANWAR  V: ISuit fol
12, New Court Block-I ICivil Suit ICS (COMM)/520/2022 06/09/2022 IMUNICIPAL ISh Vikas Sharmal9810566116 [05-08-24 699 [Yes IDECREED INA INA Recove
ICORPORATION OF DELH] Y
12, New Court Block-1 ICivil Suit ICS (COMM)/170/2023 21/03/2023 g‘?ﬁgﬁg;;‘?gg Vs M/8 mgﬁvasgzhumangggnoumz l05-08-24 503 [Yes IDECREED INA INA SRE::tovery for
12, New Court Block-I ICivil Suit ICS (COMM)/25/2019 l05/03/2019 ICANARA BANK Vs POOJA [Ms Ritu Mishra (9873706792 [06-08-24 1981 [Yes IDECREED INA INA SR‘;Ltovery for
IMEENA TANWAR SOLE
[PROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/262/2023 03/05/2023 ICONSTRUCTIONS VsMs Ashu Arora (9910800124 [08-08-24 1463 [Yes IDECREED INA INA
IMUNICIPAL Recovery
ICORPORATION OF DELH]
IMEENA TANWAR SOLE
[PROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/263/2023 03/05/2023 ICONSTRUCTIONS V§Ms Ashu Arora (9910800124 [08-08-24 1463 [Yes IDECREED INA INA R
IMUINCIPAL ecovery
ICOPORATION OF DELHI
MEENA TANWAR|
ISOLEPROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/264/2023 03/05/2023 ICONSTRUCTIONS VgMs Ashu Arora (9910800124 [08-08-24 1463 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
ICORPORATION OF DELHI
IMEENA TANWAR SOLE
[PROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/267/2023 l04/05/2023 ICONSRUCTIONS VsMs Ashu Arora (9910800124 [08-08-24 l462 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
ICORPORATION OF DELHI
IMEENA TANWAR SOLE
[PROPRIETOR OF JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/276/2023 09/05/2023 ICONSTRUCTIONS V§Ms Ashu Arora (9910800124 [08-08-24 las7 [Yes IDECREED INA INA R
IMUNICIPAL ecovery
ICOPORATION OF DELHI
[MEENA TANWAR SOLE
[PROPRIETOR OF JBM| ISuit forl
12, New Court Block-1 ICivil Suit ICS (COMM)/278/2023 09/05/2023 ICONSTRUCTIONS CO. VgMs Ashu Arora (9910800124 [08-08-24 las7 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
ICORPORATION OF DELH]
TIATIAN SINGIT SULT]
[PROPRIETOR OH
2, New Court Block-1 ICivil Suit ICS (COMM)/321/2023 29/05/2023 ggﬁfg’l{‘QECTIONS SING‘;{ [Ms Ashu Arora (9910800124 [08-08-24 las7 [Yes IDECREED INA INA SRzlctovery for
[MUNICIPAL
ADDAD ATIAN AT DD L1l




Court District Court Room Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Date of Decision Days for disposal Whether  Pre-Nature of DisposalDate ofNumber Act Section
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IMS. ANURADHA SHUKLA| IS.KUMAR
[BHARDWAJ, DISTRICT] ICONSTRUCTION VSMUKE SH IPETITION
VUDGE(COMMERCIAL COURT) l6, New Court Block-T ICommercial IOMP(I)(COMM)61/2023  [27-10-23 GENERAL ~ MANAGERfr b 7982607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A [U/S 34 A &
[TELECOM, BHARAT] IC ACT
SANCHAR NIGAM LTD
IS.KUMAR
ICONSTRUCTION VSMUKESH [PETITION
6, New Court Block-1 ICommercial MP(I)(COMM)62/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 |30-08-24 308 IN/A IDISMISSED IN/A IN/A U/S 34 A&
[TELECOM, BHARAT] ICACT
SANCHAR NIGAM LTD
IS.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-1 ICommercial MP(I)(COMM)63/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 |30-08-24 308 IN/A IDISMISSED IN/A IN/A [U/S 34 A &
[TELECOM, BHARAT] ICACT
ISANCHAR NIGAM LTD
[S.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-1 ICommercial IOMP(I)(COMM)64/2023  [27-10-23 IGENERAL MANAGER,KUM AR 7982607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A [U/S 34 A &
[TELECOM, BHARAT] ICACT
SANCHAR NIGAM LTD
IS.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-I ICommercial IOMP(I)(COMM)65/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A U/S 34 A &
[TELECOM, BHARAT] IC ACT
SANCHAR NIGAM LTD
25 [SH. SANDEEP YADAV iSouth
[SOLOUTION1 INTERIORS |Arbitration
INDIA) PVT. LTD. VSSURENDER Bl &
17, New Court Block-I ICommercial IOMP (COMM.)/18/2019 l10-11-19 [HORSESHOE SHETTY(P) 9821352117 [08-09-24 1764 INA IContested INA INA [Conciliation
[ENTERTAIMENT ANDY |Act, 1996~
[HOSPITALITY PVT. LTD. [1996-1
|Arbitration
(BIMALENDU SEKHAR] BRIJENDRA &
17, New Court Block-I ICommercial JARBTN/39/2019 14/08/19 [KAYAL Vs RASHTRIYAISINGH(P) 9818204322 [12-08-24 1825 INA IContested INA INA [Conciliation
[MAHILA KOSH AND ORS. |Act, 1996--
1996-1
26 [SH. SANJEEV KUMAR SINGH,South
ICOMMERCIAL COURT. o sy SALES ANT lcIvIL
29, New Court Block-1I ICommercial ICS (COMM)/357/2023 [7-6-23 SKIPPER PROPERTIESRaj“ Dudani 9811024784 |24-08-24 la4a4 [Yes IContested INot Filed [N.A. IPROCEDUR|
IECODE
[PRIVATE LIMITED
27 [SH. LOKESH KUMAR SHARMA,South ISOUTH DELH]|
[DISTRICT JUDGE(COMMERCIAL [MUNICIPAL ICOUNTER
ICOURT) ko, New Court Block-II ICommercial ICS/COM/636/2022 20-08-2018 ICORPORATION VS M/SSh. Anil Kumar (9953686474 [23-08-2024 2195 3 IDECREED F I lcLAIM
[HONSHU BUILDOCN P|
ILTD.
28 [SH.LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICOMMERCIAL [787/2022 08-08-2022 [[INTEC INFONET PRIVATERahul Malhotral-- [31-08-2024 754 - IALLOWED - -
ILIMITED Vs SCS TECHRAakash
[[INDIA PRIVATE LIMITED [Nandolia
29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST F [ -
WUDGE
IM/S SIYARAM DESIGN Vg
ICS DJ/612/2019 20/19 [M/S SAIFY INTERIORS  [N.K CHAUHAN [N/A 8/2/24 1840 Yes IDISMISSED
JAGATJIT INDUSTRIES
[LTD Vs M/S ACRQ
ISOFTECH PRIVATE|
ICS (COMM)/644/2021 12/23/21 [LIMITED [VEERU PAL IN/A 8/2/24 953 [Yes IDECREED
M/S MULTICOM|
[EXPORTS Vs DECO
IARTS INTERIO%ANUBHAV
ICS (COMM)/216/2020 8/22/20 SOLUTIONS PVT LTD. IBHASIN IN/A 8/2/24 1441 Yes IDECREED
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INETLAB SOLUTIONS
[NDIA PVT LTD VSMANOJ
ICS (COMM)/490/2021 J10/29/21 [PUSHPA JAIN IKUMAR IN/A 8/2/24 1008 Yes IDECREED

[UNION BANK OF INDIA
s SANJAY KUMAR|

ICS (COMM)/628/2021 12/17/21 IGUPTA INDU KAUL IN/A 8/2/24 959 Yes IDECREED
[NITENDRA IN/A F F
ISHARMA
M/S DECORARTS|

[INTERIOR  SOLUTIONS
PVT LTD Vs M/S
MULTICOM EXPORTS
ICS (COMM)/475/2023 17/23 JAND ANR 8/2/24 443 [Yes IDISMISSED
[VIKAS KHERA [N/A o o o

ICORONA REMEDIES PVT]
[LTD Vs CORDIAL
ICS (COMM)/383/2019 12/24/18 ILIFESCIENCES PVT LTD 8/3/24 2049 [Yes IDISPOSED OFF
IAMBAREEN IN/A F n N
IQUAISAR

IANIL KUMAR VOHRA V:
[SOUTH DELHI|
[MUNICIPAL

ICS (COMM)/421/2021 19/28/21 ICORPORATION 8/3/24 1040 [Yes IDISMISSED
ISATENDER IN/A Yes F o o
IKUMAR

M/S INDIA
14 ICOMPRESSORS LTD V:
[HINDUSTAN

[PETROLEUM

CS (COMM)/558/2022 6/2/22 ICOPROPORATION LTD 8/3/24 93 IDISMISSED
IASHISH IN/A Yes F = =
[TANWAR

M/S CREANNO|
[ENTERTAINMENT LLP Vy
IM/S HOSPALS INDIA
ICS (COMM)/651/2021 12/24/21 IPRIVATE LIMITED 8/5/24 955 IDISMISSED
IGURENDER IN/A Yes F F o
IPAL SNGH

[REINFORCED EARTH]
[NDIA PVT LTD Vs M/§
CDS INFRA PROJECTS
ICS (COMM)/299/2023 27/23 ILTD 8/5/24 l49 IDECREED
ISANDEEP IN/A Yes F -
ISHARMA

[KUDAMM CORPORATION|
s MINIMAX|

ICS (COMM)/498/2021 11/10/21 INDUSTRIES 8/24/24 1018 IDISMISSED

[MOHAN LALN/A Yes F F

ISHARMA

Z Tech Engineering
Services Pvt Ltd Vs Spq
ICS (COMM)/2496/2024 6/7/24 IConstruction Pvt Ltd 8/27/24 81 IPLAINT DISMISSED
ISUNIL IN/A Yes F F
ICHOUDHARY

[UNION BANK OF INDIA|
ICS (COMM)/370/2023 k/19/23 s NARENDRA SINGH 8/30/24 l499 IDECREED
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IKRISHAN IN/A Yes F F

[DEEPA KAPOOR Vs WT(Q
INOIDA DEVELOPMENT]|
ICS (COMM [832 2023 l0/12/23 ICOMPANY 8/30/24 53 IDISMISSED
IDIXIT MEHTA [N/A Yes F F

[Flaktgroup India Pvt Ltd V:
ICS (COMM)/24/2024 1/11/24 Sepc Limited 8/30/24 232 IDISMISSED
IPROMILA IN/A Yes
IKAPOOR

[MOHD. ILYAS Ve
[TAKSHASHILA HOTELS
ICS (COMM)/443/2023 6/23 [PVT. LTD. 8/31/24 1483 IDECREED
I30 [SH. AJAY KUMAR JAIN ISOUTH-EAST ICOMERCIAL SUIT ICS DJ/451/2020 19/16/20 IM/S GULSHAN LAMEEVARUN 9873932356 [8/17/24 1431 [YES IContested
[PACK PVT. LTD. Vs M/SBHANDARI
[PEARL PRINT PACK PVT|
[LTD.

ICOMERCIAL SUIT ICS (COMM)/453/2023 I5/11/23 IM/S CYFUTURE INDIARAJESH 9873183813 [8/21/24 1468 IYES IContested

[PRIVATE LIMITED VSKUMAR BAJAJ

SHEARWATER
ENTURES PVT LTD

ICOMERCIAL SUIT ICS (COMM)/243/2020 19/23/20 ICHANDEEP SINGHRAJEEV 9810811180 [8/30/24 1437 [YES IContested

BHATIA Vs SNOWHITHESAXENA

IAPPARELS LIMITED ISIDDHANT
ILUTHRA

ICOMERCIAL SUIT ICS (COMM)/779/2023 8/21/23 SNOWWHITE APPARELSRAJESH 9873720840 |8/30/24 1375 [YES IContested
[LIMITED Vs CHANDEEPPATHAK
ISINGH BHATIA

ICOMERCIAL SUIT ICS (COMM)/238/2019 8/17/19 [PARVINDER SINGH VSSUNIL KUMAR [9311118861 (8/31/24 1841 [YES IContested
[MPERIA STRUCTURES
ILIMITED
131  [MS. ANU GROVER BALIGA ISOUTH-EAST ICOMMERCIAL SUIT ICS (COMM) 386/2021 9/13/21 [STERLING ISh. Ajay Kumar (9212078802 [8/5/24 1057 INO

[TECHNOTRADE  INDIA|
IPVT.LTD Vs M/

ICHANDRALEKHA
ICONSTITUTION PVT. LTD|
ICOMMERCIAL SUIT ICS (COMM) 26/2024 1/15/24 ir Jai Khosla Vs AXISTSh. Nimishj9811054200 [8/12/24 210 NO
[BANK LIMITED ISharma
132 |[SH. BHUPESH KUMAR ISOUTH-EAST P2 ICOMMERCIAL CASE MP (COMM.)/6/2019 17-01-2019 [PRIME CONCEPTS Vs§POOJA 9871169411  [14-08-2024 2036 [YES IContested

[[INTEC CAPITAL LIMITED CHAUDHARY

ICOMMERCIAL CASE ICS (COMM)/50/2020 [23-01-2020 IM/S SUDRAJ PACKERSD.D. SINGH 9891246248 |23-08-2024 1674 [YES IContested
[PVT LTD Vs M/S MISTU]|
10.S.K LINE (INDIA ) PVT
[LTD
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ICOMMERCIAL CASE ICS (COMM)/194/2020 [30-07-2020 JAGUAR OVERSEASRAGHAV l20-08-2024 1482 IContested
[LIMITED Vs TIGERANAND
[LOGISTICS INDIA|
[LIMITED
ICOMMERCIAL CASE ICS (COMM)/1200/2022 16-12-2022 M/S Y AXIS SOLUTIONSNITISH 9810575121  [12-08-2024 605 [YES IContested
IPVT.LTD Vs M/S QUASARCHAUDHARY
[MEDIA PRIVATEH|
[LIMITED THROUGH IT§
[BUSINESS UNIT]
ICOMMERCIAL CASE ICS (COMM)/102/2023 28-01-2023 TIGER LOGISTICS INDIAB. V. Niren - [20-08-2024 570 IYES IContested
[LIMITED Vs JAGUAR|
VERSEAS LIMITED
ICOMMERCIAL CASE ICS (COMM)/130/2023 08-02-2023 IM/S SS4 SAFENET Vs M/SAYUSH GUPTA [9818402326 [07-08-2024 546 [YES IContested
[PRET STUDY BY JANAK|
[FASHIONS PRIVATE|
[LIMITED
ICOMMERCIAL CASE ICS (COMM)/410/2023 01-05-2023 ZHEJIANG STARLINCAJIT P. SINGH (9899695740 [01-08-2024 la58 [YES IContested
[NTERNATIONAL
[LOGISTICS CO.LTD V§
ELOCE LOGISTICY
[PVT.LTD.
ICOMMERCIAL CASE ICS (COMM)/593/2023 08-06-2023 /S QUASAR MEDIA PVTNITISH 9810575121 [12-08-2024 431 [YES IContested
ILTD. (COUNTER CLAIM)CHAUDHARY
S M/S Y-AXIS|
[SOLUTIONS PVT. LTD.
|33 |MS. NEERA BHARIHOKE, DISTRICTSOUTH-EAST 23 COMMERCIAL CASE OMP (COMM.)/38/2024 12-04-2024 SHRI HARI GROUP Vs RAHUL 9529204978| 28-08-2024 138 YES CONTESTED - -
PUDGE(COMMERCIAL COURT) TATA CAPITAL HOUSING| KAMWAR
FINANCE LTD.
COMMERCIAL CASE ARBTN/202/2018 24-08-2018 AANSHUL RASTOGI Vs MANISH KUMAJ - 03-08-2024 2171 YES CONTESTED -— -—
GAJINDER KUMAR
LOOND
34 [Ms. Nirja Bhatia, LD. DISTRICTSOUTH-EAST 30 CS (Comm) 489/22 24.05.22 Hari Singh vs Dynamic Sh. Bharat o11- 03.08.2024 802 - Decreed - -
JUDGE (COMMERCIAL  COURTH| Aura Gupta 45640851
107)DIGITAL, SOUTH-EAST, SAKET]
ICOURT
OMP 31/22 14.07.22 P Laxmi v/s M/S Jubiliant | Sh Rishi Kapoor| 9871253307 12.08.2024 760 - Rejected - -
Food
CS (Comm) 476/22 20.05.2022 Unipower Projects v/s  [Sh G S Sachdeva| 9910850147 13.08.2024 823 Dismissed
Sudhir Power Project
CS (Comm) 424/22 Ritzy Chemicals vs Radhey 31.08.24 854 Dismissed
Krishna Polymers
B5 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST Bo [CS COMM l085/22 b.11.2022 INEPTUNE INDIAANKUR 0811126091 [07.08.2024 645 INO [DECREED INO INO
IDISTRICT JUDGE(COMMERCIAL/ [LIMITED VS CHEVENDSINGHAL
ICOURT) [TECHNOLOGIES PVT
IARBTN l2/2010 21.01.2019 AGPAL SINGH VS MSBHAVESH KU9717556185 [21.01.2019 2033 INO IALLOWED INO INO
[BRINDABAN ESTATESHARMA
ANAGEMENT AND
ICONSTRUCTION
ICOMPANY
ICS COMM 792/23 25.08.2023 [MS SPARSH FASHIONRAKESH 8447137507 [24.08.2024 1366 INO IDISMISSED INO INO
[LTD PVT VS MS BAJAJMALHOTRA (SUMMARY
[ENTERPRISE JUDGEMENT)
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ICS COMM 1294/18 20.08.2018 MS PAWAMS ARUN|9680010337 [27.08.2024 1365 IDISMISSED
[NTRNATIONAL VS ICICIKHOSLA (SUMMARY
[BANK LTD WUDGEMENT)
ICS COMM 1109/22 04.11.2022 MS PRAVEEN MITTAL VSAVINASH  KU|9871441764 [30.08.2024 666 INO IDISMISSED INO INO
[THROUGH ITSTRIVEDI
ICHAIRMAN/MD
[36 [SH. PITAMBER DUTT, DISTRICT JUDGHEAST 2 IRECOVERY [207/2023 02-06-2023 I[SUBHASH CHAND JAINDINESH GUPTA|.- 07-08-2024 lazo IYES ICONTESTED [20-05-2024[52 DAYS|
COMMERCIAL COURT) S M/S PCJWELLER LTD [VS.  ROSHAN| (THIS
ISANTHALIA [EXECUTI
ION
[FILED ON|
2 IRECOVERY 126/2022 l27-04-2022 [SUNIT SHAH VS|VISHAL PATEL.- [12-08-2024 1835 [YES ICONTESTED INIL INIL
[SUNSHINE FOOD|VS. PK JAIN
[PRODUCTS
[37 [MS. RUBY ALKA GUPTA, DISTRICT JUDGEEAST
COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ [24/2024 19-02-2024 /s Tony SaleRAJESH JAIN (8587862704 [02-08-2024 165 ICONTESTED |- IN/A
IDISTRICT JUDGE (COMMERCIAL)-| ICorporation Vs M/s Shi
1 [Shakti Traders
IC.S. (COMM)/ 8/2023 17-10-2023 [BANK OF BARODA VsgJOSHI 9910568669 [08-08-2024 2906 ICONTESTED |- IN/A
[SATISH KUMAR JASSOCIATES
IC.S. (COMM)/ ll04/2019 07-09-2019 IM/S CINE ARYAN VSANIRUDDHA [9350188355 [16-08-2024 1805 ICONTESTED |- IN/A
[DTDC EXPRESS LTD. ANDICHOUDHURY
IANR.
C.S. (COMM)/ 128/2023 11-12-2023 AHESH PAL VSCHAMAN 9811861348 [20-08-2024 253 ICONTESTED [ INA
UNICIPAL ISHARMA
ICORPORATION OF DELH]|
Through it'y]
ICommissioner)
IC.S. (COMM)/ [20/2023 [27-02-2023 USHIR KHAN PROP. OFABHISHEK 19968440430 [24-08-2024 544 ICONTESTED | IN/A
IM/S AM.K. METALS VSKUMAR
'ASIM PROP. OF M/
AZEEM INDUSTRIES|
ISAND CASTING
B9 [SH. BRIJESH KUMAR, DISTRICI{Shahdara Boi, New Court Building|CS(COMMERCIAL) ICS (COMM) 107/2020 b2-01-2022 [PRV INDUSTRIES LLP VS]DINESH 9810038239 [45510 [1658 days YES [DISMISSED [EXECUTIO [NO
VUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi [DURGA AUTO PRODUCTS|KUMAR GUPTA N NOT|
[FILED
Boi, New Court Building/CS(COMMERCIAL) ICS (COMM) 598/2022 14863 IMUKESH KUMAR JAINSARIKA JAIN 9958923541 45521 658 days YES [DECREED [EXECUTIO [NO
ISHD/KKD/Delhi S. HARI RAM N NOT|
[FILED
o1, New Court Building{CS(COMMERCIAL) ICS (COMM) 690/2022 14-12-20222 IADITYA JAIN HUF PROP/CHETAN WAHI (9953168774 W45525 616 days [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi IOF MS CONTRA| N NOT|
[PACKAGING VS. ASCOQO| [FILED
IGLOBAL EXIM PVT LTD.
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o1, New Court Building{CS(COMMERCIAL) ICS (COMM) 701/2022 4912 ICANARA BANK VS[RAJIV 10811343911 [22.08.2024 614 days IPARTLY ALLOWED
ISHD/KKD/Delhi [PRADEEP KUMAR ISAMAIYAR N NOT|
[FILED
01, New Court Building{CS(COMMERCIAL) ICS (COMM) 7/2021 4200 M/S K D LACE HOUSE VSV.S. DUBEY 9899237692 45532 332 days IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi BELA CREATIONS PVT| N NOT|
[LTD. [FILED
4o MS. KIRAN BANSAL, DISTRICTShahdara JROOM NO 208 ICommercial ICS COMM 382/2023 1.07.2023 [RAJU DEVI BHANSALI VS SANMATI JAIN (9811717798 [30.08.2024 390 [Yes IDECREED [Execution nil
WUDGE, (COMMERCIAL COURT) [KAVITA ot filed
IROOM NO 208 ICommercial
41 [SH. SURENDER S. RATHI |Shahdara 1303, New Court Building ICS (COMM)/268/2020 [17-02-2020 ICYAN FINANCIALSANJEEV l07-08-2024 1633 [Yes IDECREED IN/A
[SOLUTIONS PRIVATE[NIRWANI(P),
[LIMITED Vs EOS|
[DEVELOPERS  PRIVATE
[LIMITED
ICS (COMM)/182/2024 20-03-2024 [SARITA PANDEY  V§SUNIL KUMAR] 12-08-2024 145 [Yes IDECREED IN/A
MOHAMMAD FURKAN  [BHARDWAJ(P),
ICS (COMM)/583/2023 06-11-2023 [RAHUL JAIN Vs FAIRY|RAJA JAIN(P), 16-08-2024 284 [Yes IDECREED IN/A
IGIRL WESTERN OUTFITS
ICS (COMM)/514/2023 13-10-2023 IALPANA KUMARI SADHMANISH 17-08-2024 309 [Yes IDECREED IN/A
s MANOJ GUPT IKUMAR(P),
°S (COMM)/103/2024 12-02-2024 [The Nainital Bank LimitedManoj Gupta(P), 22-08-2024 192 [Yes IDECREED IN/A
s Shivansh Anand
ICS (COMM)/207/2024 01-04-2024 IM/S PARIVAHAN ROAD\Vikas Garg(P), 28-08-2024 149 [Yes IDECREED IN/A
CARRIERS Vs API)
IAPPOLLO TUBES|
[LIMITED
42 Sh. Pawan Kumar Matto DJShahdara
COMM-04)
k3 MS. PREETI AGARWAL GUPTANORTH-WEST
[DISTRICT JUDGE, (COMMERCIAL|
ICOURT)
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44 [SH.VINOD YADAV 1316 ICS(Comm.)/291/2023 20.04.2023 |Anil Tanwar & Anr. Vs. M/gManish Tanwar [N. 07.08.24
[Haldiram Bhujiawala Inc &]

IAnr.

la75 Days IContested

ICS(Comm.)/20/2022 06.01.22 INitin Aggarwal Vs. NitinfVarun ~ KumarN.A 13.08.24 950 Days [Yes IContested IN.A IN.A
Mittal Pain

ICS(Comm.)/93/2020 04.03.20 IM/s BPE ElectronidAmit Sharma  [N.A 14.08.24 1624 Days [Yes IContested IN.A IN.A
[Services Pvt. Ltd. Vs. M/
[Heritage Foods Ltd.
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ICommercial Suit ICS COMM. 220/2021 18.09.2021 [RAMA SHARMA VS M/SNEHA GIR1,{8368306904,/06.08.2024 IALLOWED
[BRILLANT ELEVATOR IMAHIMA 18800870164 ISUIT
[RATHI
603 ICommercial Suit ICS COMM. 58/2022 [15.02.2022 [RAM DARSHAN SINGHIP.K. 9811348590, (08.08.2024 loos [YES IALLOWED INIL INIL IRECOVERY]|
S DIAMONDICHAUDARY, 9350549030 ISUIT

[INTERNATIONAL PVT|SUNIL KUMAR
[LTD.

603 ICommercial Suit ICOUNTER CLAIM 1/2023 [12.01.2023 [DIAMOND ISUNIL KUMAR 9350549030, [08.08.2024 574 IYES IDISMISSED INIL INIL IRECOVERY]|
INTERNATIONAL  PVTP.K. 0811348590 SUIT
[LTD. VS RAM DARSHANICHAUDARY
ISINGH

603 ICommercial Suit ICS COMM. 440/2023 20.09.2023 M/S GREEN INDIANITIN 7838580654, |27.08.2024 342 [YES JALLOWED INIL INIL IRECOVERY/|
IPOLYTEX VS UNITEQKHANNA, 0654745777 SUTT
[FIBRES PVT LTD [YAJUR BHALLA|

603 ICommercial Suit ICS COMM. 126/2023 14.03.2023 IANIL CHANDEL VSS.K. TOMAR (9958893510, [28.08.2024 533 [YES JALLOWED INIL INIL IRECOVERY/|
IPRADEEP SHARMA IJARVIND GUPTA[9811172394 SUIT




District Court Room 0. Date ofPetitioner Name / 2 Advocate Date of De ays for Whether  Pre-Nature of DisposalDate ofNumber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) ofof da;

Number Vediati decree execution
of decree
from date

47 |SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS (COMM)/ 231/2022 18-05-2022 nion Bank of India VsSh. Rajendra0312046733 [12-08-2024 283 IDECREED
WUDGE, COMMERCIAL COURT. [Delta Industries [Yadav ISUIT

613 ICommercial Suit ICS (COMM)/ 360/2023 l02-08-2023 State Bank of India VsSh Arvind Gupta|9811317311  [08-08-2024 372 IDECREED INIL INIL INIL IRECOVERY/|
[Radhey ISUIT
SOUTH WEST

613 ICommercial Suit ICS (COMM)/ 495/2023 [25-10-2023 [UCO Bank Vs Smt. Sunita |Sh Sunil Kumar (9971955807 [03-08-2024 817 [DECREED [NIL INIL INIL IRECOVERY/|
ISUIT

48 [SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS(COMM)160/2023 20.03.2023 IMRS. MANJU GARG VSMS. SAKSHI7838282904 [21.08.2024 511 INIL ICONTESTED INIL INIL [NA
WUDGE, COMMERCIAL COURT-03 [MR. RATNESH KUMARGARG
[MISHRA

SOUTH WEST

614 ICommercial Suit ICS(COMM)540/2023 22.08.2024 [BIJU JOSEPH ALIAS BIJU|SH. K.V. GOPI (9810110631 [22.08.2024 262 INIL ICONTESTED INIL INIL [NA
JOSEPH
IPANTHAMAEKEL VS. M/§
[KNITCRAFT

INTERNATIONAL _ (PVT
49 [SH. RAKESH PANDIT, DISTRICTISOUTH WEST 509 ICS(COMM) 94/2023 25.02.2023 [BHAGWATI G Dubey & Co. [9971007746 |03.08.2024 525 [YES ICONTESTED INIL INIL INA
JUDGE, COMMERCIAL COURT-03 [ENTERPRISES \E IDISMISSED
[BORAGE HERBALS PVT|
[LTD
509 ICS(COMM) [174/2021 13.08.2021 [UNION BANK OF INDIARajendra Yadav9312046733 [17.08.2024 1100 [YES ICONTESTED INIL INTL INA
TH. GEN. ATTORNEY & Associates IDECREED

s
[PRODIP HAZARIKA AND|
509 ICS(COMM) [71/2023 09.02.2023 ISATYA PARKASH ANDlAseem Malhotra 9811062351 [21.08.2024 559 [YES ICONTESTED INIL INIL INA
IBROTHERS (P) LIMITED IDISMISSED

s
UNICIPAL
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